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IA I1 IN APPLICATION NO. 567/88(F)
Agglicant
Shri Amruthappa _ A V/s

Te

1.

The Chief Socrctary, Gevt. of Kamataka,

Blngalor' & 6 Ore

shri hnruthappc '
S/s Shri Malleppa Patil
Executivs Directer -
Water Technelegy Miesinn

. Afwan=-E-Shahi .
~ Gulbarga

2,

3.

..

6.

Shri B8.S.
Advecate
11, Parakalameth Building
Tank Bund Read
Gendhinagar

Bangslere -~ 560 009

Rlikotc

The Chisf Sscrstary
Gevt., ef Karnataka
Vidhana Seudhe

. Bangalers - S60 Q01

'Th- Chairman

~ Sslectien Cammittes under

IAS (Appesintment by Prnmotion)
Regulations

Unfien Public Servics Cemmissien
Dhelpur Heuse

Shahajahan Read

New Dslhi - 110 011

Shri T,.Y, Niyaz Ahmed
ODirecter ‘ o
Panchayat Raj & Ex-0fficle

Osputy Secretary te Gevt, eof Karnataka = .
Rural Devslepment & thchayat Raj n-pt,r

M.S5. Building
Bangalers ~ 560 001

Smi&&enum

Directer _

Rurel Energy & Ex-orfieia

Deputy Sscretary te Gevt,’ of Knrnatlkl ‘

. Rural Dsvelepment & Phnehayat Rud nlpt.

m.S. Building
Bangalere - 560 001

7. Shri N. Rangaswamy
- Deputy Secretary-11
2illa Fargyhad
. Chitradurga

-_ S. Shri c. Chikklnna
- Dirscter ef Area D-volopm-nt
Progremme.
Gevt, 'of Karnataka
‘M. S. Building
Bangalere - 560 001

9. Shri P, Nagsshwara Rae
Deputy Sscretary te Guvt. of
Karnataka
Revenue Departmsnt
M.S. Bullding
Bangalers - 560 001

10, Shri S.M, Babu
State Govt. Advacate
C/e Advecate Genaral (KAT Unit)
BDA Cemmercial Cemplex
Indiranager
Bangalers -~ S60 038

11, Shri m.S. Padmarsjaish

: Cantral Gevt. Stng Counsel
High Ceurt Building
Bangalers - 560 001

12, Shri M, Naraylnaswamy
" Advecats
844 (Upataira), 17th 'G* nain
V- Bleck, Rejajinagar
Bangalere ~ 550 010

e ]



13. Shri H.K, Vasudova Reddy

' Advecate
KESVY & CO.,
139, Sth Cress, Gandhinlgar '
Bangalere -~ 560 009 -

14, Shri Suresh S, Jeshi
L Advecate
! 15, 3rd Cress
‘ Nehru Nagar '
Bangalers - 560 020 °

SRR

Subject + SENDING COPIES OF CRDER PASSED BY THE BENCH =

Pleass find oﬁclosad herewith s cepy ef ORDER passed by this Tribunal in

the abeve said spplicatisn en 25-8-89,
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Encl ¢ As above
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~/ In the Central Administrative = |
Tribunal Bangalore Bench, ' \
Bangalore g

— I8 ' rs st ? Rernqteka 1
N7 chiangcyéw?}éy (tp) o

Order Sheet (contd) Bangalere & Ors
B.S. Raikote . : S.M. Babu & Ors

Amruthapps

Date ' Office Notes ' Orders of Tribunal

LHARM(A)

25.8.1989

Nene present fer the
applicant,

Shri S.M., Babu fer the
respendent, ’

In this I.A. the respendent
has prayed fer extensien eof Time
upte 31.10.1989 te implement the
decisioen of this Tribunal in
Applicatien Ne,867/1988, ,
Since the Supreme Ceurt has stayed
the implementatien ef thebgfnaw&¢z¢
decision of this Tribuna1|by its
érder dated 7.8.1989, the asfx
/afozesetd I.A. has become
infrdctuous and is dispesed eof
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Commercial Complex (80&)
Indirenagar :
. *'Bangalore = 560 038

osted +- 16 JUN 1389

IA 1 IN APPLICATION NO.  567/88(F)

Applicent ) , ' Respondents
Shri Aaruthappe * V/s  The Chisf Sscretary, Govt. of. Karnataka,
- ' ' ' Bangalors & 6 Ors
Yo - ' - N ' o
1, Shri Amruthappe e S 79 Shri N. Rengsswemy
. . "8fe Shri Mellappa Patil - ' . Deputy Secretery-II
Executive Director : e .- 2illa Perishad :
‘. Water Technology Mission _ - . Chitradurga
- Awan=-E«Shahi N . S : -
Gu’.b‘rg: . CT - . . 8. ) Shri C. -Chikkaml
- o .. . Director of Area Dsveslopment
2, Shri 8.8, Raikote - Progremme
Advocate : Govt. of Kernataka :
11, Parakalamath Building S M.S. Building B .
T.nk Bund Road, Gandhinagsr o ‘Bangalore -~ 560 001 , !
alore - 560 009 : _ _
. Bap9~ o g _ 9, Shri P, Nageshuara Reo
. 3. The Chisf Secretary - . Deputy Secretary to Govt. of
: ‘Govt. of Kernateka - , o Karnataka :
. Vidhans Soudha - . ' Revenus Department.
. - Bangalers = 560 001 C o M.S. Building

‘Bangalort - 560 001
4, The Chairman

~ Selsction Committee under - 10, Shri S.M, Babu ‘
"IAS (Appointment by Promoticn) . Stats Govt. Advocate
Reguletions A . €/o Advocats Gensral (KAT Unit)
Union Public Service Commission : . 8DA Commercial Complex
Oholpur Houss . ) - - Indiransgar )
Shehajahan Road T ‘ eangnloro - 560 038
New ﬂllhi - 110 011 - : :
o ‘ ‘ 115, Shri M.S. Fndmarajaiah
5. Shri T.Y. Niyaz Ahmd© - - . .. Central Govt. Stng Counsel
Director . ' © . . . High Court Bullding
Panchsyat Raj & Ex—Officio L - Bengelore - 560 801

Deputy Secretery to Govt. of Karnnt-ka ) : o _ :
Rural Dewvelopment & Panchayat Rej Dopt. .12, Shri M, Narayanasuamy ' !

-~

. M.S, Bullding : Advocata o
~ Bangalers ~ 560 ogt: . S .844 (upstairs), 17th 'G* Main |
T ' V Block, Rejajinagar . _
6. Shri K.B. Bnaappa ' . - Bangalore - 560 010 .
' - Ditester o DU EEEP R

. fural Energy & Ex-nfficio = -
- Doputy Secretary to Govt. of Ksrnatska & o

' -Rurtl Divolapusnt & thchaynt an Bipt.-
“Aek?f."°‘1°" - 560 001 o o, o .; "Cﬁfc_f——



13. Shri H.K. Vasudeva Roddy
: Advocats
KESVY & CO. _
139, Sth Cross, Gandhinagar
Bangalotn - 560 009

14, Shri Suresh S, Joshi
o Advocate

15, 3rd Cross

Nehru Nagar

Bangalore - 560 020

L a2 2

Subject 3 SENDING COPIES OF ORDER PASSED BY THE_BENCH

Ploaso find enclossd herewith a copy of ORDER passud by this Tribunal in

tha above aaid npplication on 15-6-89.

g{/EQY REGISTRA

L (JUDICIAL) -
Encl s As above :
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1 o In the Central Administrative
o Tribunal Bangalore Bench,
’ Bangalore .. :

)
*

ORDER SHEET ’ .

y PR S
o e~

! Application No.... 527, of 1988(F) K
'f Applicant ) : Respondent
Amrythappa .. v/s The thief Secy, Govt, of Kernateka,
Bangalors & 6 Ors ’
., Advocate for Applicant . Advocate for Respondent
. 8.8, Reikote _ S.M. Babu, M8, Padmarajeish, M.N. Swamy,
- H.K, Vasudeva Reddy & Suresh S. Joshi
_1 ’
~ Date Office Notes Orders of Tribunal 1
i ) . - - ¢
(] 3 S e = v
! Co T (KSP)VC/(LHAR)M(A) ) ' :
o - C | JuNE 15,1989. :
‘ - e | ORDER ON I.A.NO.I - APPLICATION FOR ¢
EXTENSION OF TIME !

In t'his application, "~ respon- f
dent-1 has sought for ext:.'ension \ %
of. time till the end of August,1989 i
for complying ,our order "made on
3-3-1989. Sri S.M.Babu, 1learned

counsel for respondent-1 urges . |

for granting the.extension sought

in this T.A. Sri B.S.Raikote,

learned counsel fof the applicant 1};
vehemently opposes the gtal.lt of %
extention of time. We are of the ;
view that the fac"ts and circum— . ;

stances of the case justifies us i

to grant a reasonable extension !
of time till 31-7-1989. We, there- S

fore " allow I.A.No.I vin" part and

éxtenq the “timé¢ for complying with i

our order til1:31-7-1989. No costs.

f ‘ 2 \ \, - — Let this order be communicate
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J to_both sidgé immediately.




